FORM A |
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE N OF THE CREDITO
D SPA PRIVATE LI

CAPL HOTELS

RELEVANT PARTICULARS
! Name of Corporate Debtor (CAPL HOTELS AND SPA PRIVATE LIMITED
2 Date of incorporation of Corporate Debtor | 17.11 2004

3] Authontyundefwhlch Corporate Debtor | ROC - DELH|
is incorporated / registered

4. Corporate Identity No. / Limited Liability | US5101DL2004PTC130575
__|ldentification No. of Corporate Debtor |~~~
5. | Address of the registered office and 5-B, Pratap Bhawan, Bahadur Shah Zafar Marg,
| principal offics (if any) of Corporate Debtor| Darya Ganj, New Delhi Cenfral Delhi- 110008
6. | Insolvency commencement date in 01.02.2021
respect of Corporate Deblor | (Order received on 02.02.2021)

7. | Estimated date of closure of insolvency | 31.07.2021 (180 days from the date of
resolution process

| | commencement of resolution pracess)
8. | Name and Registration number of the Satya Prakash

insolvency professional acting as Interim | Reg. No.: IBBIIPA-002/IP-N00906/
Resolution Professional 2019-2020/12920

9. | Address & email of the interim resolution | B-277, Gali No- 14, TornarCokony,
professional, as registered with the board | Burari, Delhi- 110084
Email : cs.satyaprakash@gmail.com

|B- 277, Gali No- 14, Tomar Colony,

Burari, Delhi- 110084

Email : cirp.caplhotels@gmail.com

15.02.2021 i.e., 14 days from appointment
| | of Interim Resolution Professional
12.| Classes of creditors, if any, under clause (b) Name the class(es)

of sub-section (6A) of section 21, ascertained| As per limited information available- NIL
| bythe Interim Resolution Professional
13| Names of insolvency professionals identfied 1. N.A.
to actas authorised representative of creditors| 2,

| inaciass{three namesforeach class) |3

4, Eag Relevant forms and . (a) Weblink: https://ibbi.gov.in/nome/downloads
b) Details of authorized representatives | (b) Address: hitps:/fibbi.gov.in/ips-register/view-ip/2

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA,
7th Floor, Mayur Bhawan, Shankar Market,
Connaught Circus, New Delhi -110001
2nd Floor, Jeevan Vinar Building,
Parliament Street, New Dethi-110001
Notloe is hereby given that the National Cnmpany Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/is CAPL HOTELS AND SPA PRIVATE LIMITED
on01.02.2021.
The creditors of Mis CAPL Hotels and Spa Private Limited are hereby called upon to submit their
claims with proof on or before 15.02.2021 to the interim resolution professional at the address mentioned
againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by pest or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. Sdl-

Date: 03.02.2021 Name & Signature of Interim Resolution Professional : Satya Prakash
Place: New Delhi Reg. No. : IBBI/IPA-002/IP-N00906/2019-2020/12920

.l ®

10.| Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

11,] Lastdate for submission of claims

— |

are available at:
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